
TRrpuRA "ruudiar ACADEMy
Phone - 03812350005 /

NOTIFICATION
Ho''ble the High court of l-ripura has been preased to nominate trre followingAdvocate Master Tratners to conduct uEcT 004-20;I-4trt prtose of Acrvocate Mostertrainer programme" to in'tpart online t."i"i"g ," i.;*ocates and Advocate clerks

;1,tfff;trict 
and Taluk itv.l Bar Associatio's on25.04.2021 from 10:00 am to

Name of tn"-aOwr"ut" nno.t"r"
Trainers

Name of the
Bar association

Station 
" i." Frogrumrr,*

coordinatorSri Lrdubhusm U.U
Sli Bibhas Chakraborty

KamalpurBar--
\t9Oal Officer, Kamalpt,r., Dhalal
District.

l. Sli Subhend" S-rr.k"r.

f9d4office@
District.1. Srnt. p.a,ribi Si,rhi Longtharai

Valley Bar
Nodal
DhalaiSri Arr

Sri Pali
Ambassa Bar

Nodal Ofncer, emUassa, Dhat.ai
District.

Sri Partha p.atim-DaG
Sri Tapan Ktular paul Nodal Offi 

"".,-Dhu.-unus*North Tripura District.
l. Md. Abbas Utldin Kanchanpur Bar Nodal Officer, K;r.h"rp*.. Nor1l,

Trioura.Sri Diprantr Debnarh
Sri Saikat Rahrnan Tlipura Bar

Nodal Officer, West Tripura.
Agartala.

l. Smt. Riya Chakiabortv
l. Sri Koornar Chakr.aboiry
3. Sri Sovan Mahajan
4. Sri Kohinoor Narayan

Bhattacharjee

f Sri Kawsik Nath

High Court Bar

L Sri Abul l(hoyer Sonamura Bar Nodal Officer, Sonamura.
Sepahijala District.l. Sri Rajib Roy Bishalgarh Bar Nodal Officer, Btsh"tsa.ti
Sepahijala District.
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Sri Santanu Das
Sri Abir Sen

1\O(tal uilrcer. Amarpur, Gomati
Amarpur Bar i District.

Sri Subhajit Deb
Smt. Nandita Mascharak Udaipur Bar

l. Sri Nilanjan net
2. Sli Debar-chan Tarafdar Kailashahar Bar

Nodal Offi cer, Gilashaha..
Unakoti District.

Sri Debasish Debnath
Sri Sumit Kumar paul Khowai Bar

Nodal Offi cer, K6;;lKhowai
District.

Sri Biswa.iit Nandi
Sri Manik Chakrabor.ty Belonia Bar

Nodal Officer, Bel",na, Soutl,

l. Sri Apan Datta
2. Sri Radhika Ranjan Basak

No dal O ffi c er, S ab.o orn. -S o uth-

Nodal Officer, Udaipu., Comati
District.

The notninated Advocate Master Trainers shall conduct the online *ECT 004-2021-4th Phase of Atlvocate Muster troiner programme" for Advocates andAdvocate clerks of the respective Bar Associations of the Districts/ Sub-divisionsassigned to thern as per the schedule annexed herewith.

The norninated Advocate Master Trainers are requested to create programmelink in the Google Meet video conferencing platform and circulate the same toAdvocates and Advocate clerks of the ..rp..riu. Bar Associations of the Districts/Sub-divisions assigned to them.

The norninated Advocate Master Trainers are also requested to for.ward the linkof online attendance sheet and link of online feedback form given below to Advocatesand Advocate clerks of the respective Bar Associations of the Districts/ Sub-divisionsfor filling up the salne and to subrnit the same online:

and advocate clerks) for filling up l

advocate clerks ) for filling up l

The Advocate Master Trainers from each Bar Association shall subrnittraining completion report after completion of the training in the prescribed fb.natin editable (odt/ Docx) and non editable format (pd9 to this Acaderny by 27,tApril, 2021 in the following e_mail id.
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Nodar officers are requested to coordinate the programme of the BarAssociation(s) of their respectiv. ,iu,,on, with the assirSystern Assistants 'vrro vYrLrr tlre asslstance of their Systern officers/

Enclo:
i. Prograrnr.ne Schedule.

ii. Prescribed format of training cornpletionreport.

By order

\\
(D. Kar)

I/C Director

Copy to:-

I 
ifi,:lTf;ifffiT?il i"",H,i:Jfiif#r,l,b]e the chier Justice, High courr or

2 
ffi.n:THlitff l?Jt'iJl,ff,?,,ffiin.;;e S rarapatra, Judge, High court or

3. The Secretar.
.r"di.i"G;;f 

10 His Lordship Hon'ble Mr. Justice A. Lodh, Judge In_charge ofatron and Training, Agartalafo. Ui, iordrhip,J;; ;;;:;"4 rn',s "ffi .t NL:il,'j *IrTHli:ffi , :;ffi G rhattop adhv av,Ju d ge, Hi gh

5' The Secretary attached to tl're Ld. Registrar General, High court of Tripura, Agartala.6. The Member. (Human Resources), eCommittee, Hon,ble Sup Court of India,New Delhi fbr ki'd inro."ruion.li-*r, ,rrr.-;;;-;; neeqaij.g )7 . The LR & Secretar y, Law, Government of Tripura , Agartala.8' The District & sessions Judge, s-gyth Tripura Judicial Disrrict, Belonia/ Go'ratiTdpura Judicial District, ud;ip"rtl west Tripura i"Ji.i"r Disrrict, Agartala/UnakotiJudicial District' Kailashaharur'l"nrr Tripura i"ati"iilstrict, Dharmanagar/ Khowai'Iudicial District, Khowai/ s.p"rri;"r" irar"iui-niloi.r, Sonamura/'ri* JudiciarDistrict' Ambassa' They are requested to circurate the same amongst the Ld.Secretaries of the respective gui a..o"iations, ttre nominated Advocates MasterTrainers of the concerned Bar Association uoJ-Nouur officers serving undertheir Judgeship for information and necessary action.
9. Tlre Registrar (Judicial), High Court of Tripura, Agartala.
10. The Registrar (Admn., p&M), High Court of Tripura , Agartala.
I 1. The Joint Registrar., High Court of l.ripura, Agartala.
l2' The Deputy Registrar (Judicial)-cum--cPC, High court of Tripura with a requesr tolssue necessary instrucfions to the System oTri.e.rrsystem Assistants of ecourtsServices, High 

,court of rripura to provide ail necessary technicar supports tothe Advocate Master Trainers and the particlo;;, Advocates and AdvocateClerks during the training perioO.

l3'sri' Arindarn Pal, Judge, Family court, unakoti Judicial District, Kailashahar/ SriHrishikesh chakraborty, Juclge, Family court, Khowai Judicial District, Khowai /

Tripura Judicial Acaderny
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sri veda pratim Debbarma, Additional District & Sessions Judge, court No. 3,west Tripura Judiciar District, rg';tutsri Ashit Debnath, Additionar Distr.ict &
::ilH"j'H*t,"1i1.,:1a 

ru:i1; nlst,ict, Bishargar-h/ na K'iktrar,
Agartata/s,i su.riil::",'ffi:,i}:H.JTlril]iil;'; 

;ilT":T;of Tripura' Agartala with a request to suppry the ppTs used by them for theonline awareness programme on the topic ,,Erectronic 
c,se M,nagementTools (E.MT) for Acrvocotes,, herd on zith vtur"n, rorrto the AdvocateMaster Trainers as per the District assigned to them for the presentprogramme scheduled to be held on 25th Apri 1,2021.

14' The Secretary' High court Bar Associu,lor, Agarralawith request to inform a, theAdvocate Master Trainers 
"iliigh bourt Bar Association.

l5' The Secretary' Tripura Bar Association/ Kamarpur Bar Associ ation/Gandacherra BarAssociation/ Longtharai v"ilt/'g* arr""iuiirJ' Ambassa Bar Association/Dharmanagar Bai Asso.iutJo,J K.anchanpu;;; Association/ Sonamura BarAssociatio' / Bishargarh B;;r.::lF,}i".iir_u* 
Association/ udaipur Ba.Association/ Kailashahar Bar atro.iutionz Khowai Bar Assoc iatior,/ Sabroom BarAssociation/Beronia gu. arro.il;r with a ,rqu"ria inform all the AdvocateMaster Trainers of their *;;;.;i;;'Ba. Associ"rr"i?, o"ing the needful.gt'n" System Analysf, High court 

^of 
Tripura, Agartara for uploading the saidnotification in the official *.utl,.^"r rh.-il;;"bfri1t Tripura u, *.,.-u, .rripuraJudicial Academy arongwith trr" ,.i"oure of the Training programme.l[amme.

w<
I/C Director

Tripura Judicial Academv
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ECT-004 -2021-'(4th P hase;
TOT Awareness Programme for Advocates & Advocate Clerks (Duration 3 hrs)

Topic: Electronic Cils€ Munagenrent Tool:; (ECA[T) for Advocrttes
On

25.04.20t21

Duration Topic

10.00 AM to 10.05 AM D Opening remarks by one of the Advocate Master Trainers.

10.05 AM - 10.15 AM

Overview of eCourts project
I Introduction about eCommitee
! Role of Advocate as a Game Changer
! Key take aways of this training
! eCoufis project getting Digital India Award 2020

10.15 AM to 10.35 AM

n Electronic Case Management Tools for Advocates
! eCourts related Websites

! eCommittee website( )
! NJDG( )
! eCourts services ( )
! District Court Websites (

! How to get eCourts services 24 x 7
! Cause list/Judgments/Orders/Case Status
n Automatic receipt of SMS and eMail on Coufi listing,
! SMS Push And Pull services
! Benefits of resistration of Advocates in Court CIS

10.35 AM - 10.s5 AM

eCourts services mobile app for Advocates
I Case Management:
! Get Case status/causelist/orders
! My Casesi Export and Import
! QR scan option and its utility fol Advocates

10.5s A.M-11.15 A.M TEA BREAK

I l.t5 AM - 11.35 AM

Service Delivery in Court Complexes:
! eSewa Kendra
! Kiosks
n Digital display boards
Other eServices:
! Online certified conies

t1.35 AM -11.55 AM

eFiling - the digital on line filing process
! Registration of Advocate in eFiling website.
! Steps to eFile a case.

! Advantages of eFilirig
! Case portfolio management
! Know the case status anv time

I 1.55 AM - 12.15 PM
! Virtual courts -Payment of online fine.
! ePayment portal of court fee, Fine, civil deposits.
! NSTEP -National Service and Trackins of Electronic Prooesses



J,

L

12.15 PM 12.35 PM
E
!
!
!

How to appear in Video
How to scan the docume
Making Accessible PDF
Uploading documents

Cpnferegcing
Lt and make PDtr'

12.35 PM 12.45 PM
! Help desk for Advocates

informed)
! Help Manuals& Videos i

.if availafle in High court it can be

r f.egionpl Languages

12.45 PM 1.00 PM ! Interaction & Feedbacla



I

ECT -004-2021- eCommittee, SCI- High court /District & Taluk level BarAssociation wise

Training for Advocates through the Advocate Master Trainers

TRAINING REPORT OF THE ADVOCATE MASTER TRAINER

(TO BE SUBMITTED TO SJA/CPC)

( Name of the Advocate Master trainers, Name of the District/ Taluk Bar association, Name of the

State)

7 Name of the Advocate Master trainer(s) /Team:

2 Name of the High court /District/ Taluk Bar Association for whom Training conducted:

3 Name of the State Judicial Academy where you underwent Training:

4 Name of your High court :

5 Number of Districts covered by the Training programme ECT 004-2020

6 Number of Bar Associations (High court/District/Taluk level) covered'.( mention the totat Number\

(Enclose the List of Bar association as enclosure B)

7 Number of the Training Programme conducted by you /your team under ECT OO4-2020

B Number. of Advocate participant under ECT 004-2021 : ( mention the totat Number) ( enclose the

Attendance sheet as Enclosure C)

9 Number of Advocate Clerk Participant under ECT OO4-2021 (mention the Number)( Enclose the

Attendance sheet as Enclosure D)

70 Date(s) of the Training:

7 7 Duration.

12 Mode of Training: (Online/Physical)

13 Name of the VC application used (if onrine or enter Not Appticabte):



)

I a roIQl No. of Advocate Master trainers as resource 
Qe,,son in your team:

75 SuQoestions if any, for ecommittee Training & stafeholders to be covered :p bu,et points

prefelabty)

| 6 An{ other remarks

/Z Enclfsures:

A) 
lchedule of the Training(topics covered)

B) List of Bar Associations covered (High court/Disfrict fatuk tevet Bar associations )

c) List of Advocates trained :(encrose the attendanQe sheet)

D) LiFt of Advocate Clerks trained :(enclose the att$nda rce sheet)

E) Lift of Resource person- Advocate Master traine(s

F) four screen shot photos of the training sessfon with the caption(Name

aspociation where Training conducted with Di$trrict and state Name) in

(Rfeferably in a separate page )

REPORT SUBMITTED BY

Name:(S)

Bar Registrfaflon number

Date

of the Bar

one page


